IST OF CASES IN WHICH ELECTRONIC SERVICE OF PROCESS HAS TAKEN PLACE DURING THE MONTH OF JULY 2026

DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVY ADVOCATE  / CATE DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE EMAILID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

1 [MS. NEELOFER ABIDA PERVEENICENTRAL [301 [RECOVERY ICS COMM-+12.03.2026 JAAKARSH KHEMKA VSARCHIT (9599043045 [legal@sigmall16.05.2026
IDISTRICT JUDGE (COMMERCIAL| 203/2026 /s. POLYGLASSSINGHAL legal.in
ICOURT)-01 IACRYLIC
MANUFACTURING
ICOMPANY PVT. LTD. &
IORS.
301 IRECOVERY [CS COMM-11.02.2026 [RAMESH RATHI VSSHUBHA [9312209463 [Ashokchhapal18.06.2026
185/2026 [KRISHAN GUPTA M ria@gmail.co
VASHISH
(TH

2 |SH. RAJESH KUMAR GOEL,/CENTRAL [NIL
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)-02

I3 [MS. DEVENDER KUMAR SHARMA,CENTRAL |NIL
IDISTRICT JUDGE, COMMERCIAL|
ICOURT-03

4 [MS ANIL KUMAR  SISODIA,CENTRAL [NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-04

I5 [SH. MANOJ KUMAR DISTRICTICENTRAL [NIL
WUDGE (COMMERCIAL COURT)-05

6 |SH. RAM LAL MEENA, DJ COMM-CENTRAL NIL
06 TIS HAZRI COURT CENTRAL
IDELHI

7 [MS. REKHA, DISTRICT JUDGE,CENTRAL [NIL
ICOMMERCIAL COURT-07

8 |SH. RAMESH KUMAR -II DISTRICTICENTRAL  [NIL
WUDGE, COMMERCIAL COURT

9 [SH. ANIL ANTIL, DISTRICT JUDGE,,CENTRAL |NIL
ICOMMERCIAL COURT-09




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADV DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

o [SH. AJAY PANDEY, DISTRI 1307 ICS 11-07-2026 IM/s. JAGRITIR 9711771000  [rakesh.advoc|i1-07-2026
WUDGE, COMMERCIAL COURT (COMM)/78 [PLASTICS LTD. Vs M/s.[Kumar late18@gmail
2/2026 [PRIYA EDIBLES PVT| lcom
[LTD.
1307 ICivil ICS 24-07-2026 IM/s SHRI KANHIYASiddhant (9999369931 [siddhantban [24-07-2026
(COMM)/84 [FABRICS PVT. LTD. VsBanga lga04@gmail.
9/2026 [VIKRANT ARORA lcom

11 |SH. MUKESH KUMAR, DISTRICTICENTRAL [NIL
WUDGE, COMMERCIAL COURT

2 |SH. LAL SINGH, DISTRICT JUDGE,[CENTRAL NIL
ICOMMERCIAL COURT

13 |SH. RAKESH PANDIT, DISTRICTICENTRAL NIL
WUDGE, COMMERCIAL COURT

14 |SH. ASHUTOSH KUMAR, DISTRICTWEST INIL
WUDGE (COMMERCIAL COURT)

15 [MS. PREETI AGARWAL GUPTA,WEST INTL.
IDISTRICT JUDGE (COMMERCIAL)
ICOURT)-02

16 [SH. RAGHUBIR SINGH, DISTRICT\WEST INTL

WUDGE (COMMERCIAL COURT)-03

7 |SH. SANJEEV AGGARWAL,WEST INIL
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)

18 |SH. RAJ KUMAR TRIPATHLWEST INIL

IDISTRICT JUDGE (COMMERCIAL|
ICOURT)




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCATE DATE OF
ROOM REGISTRATIO RESPONDENT NAME E MOBILE ) LID ELECTRONIC
N NUMBER SERVICE OF
PROCESS
ISH. PRASHANT KUMAR, DISTRI!
WUDGE (COMMERCIAL COURT)

20 [SH. PULASTYA PARAMCHALA,NEW DELHI [NIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-01

21 |[SH. SANJAY KHANAGWALNEW DELHI o5 IOMP (I) COMM  |174 / 2026 |04.07.2026 IADITYA BIRI R. 9871085028  [23.07.2026
IDISTRICT JUDGE (COMMERCIAL ICAPITAL LIMITED Vs SH
ICOURT) Z N CLINIC THROUGHKUMAR

[[TS PROPRIETOR
MR JAFAR ALJ
[SARDAR

22 [MS. DEEPALI SHARMA, DISTRICTINEW DELHI [NIL
WUDGE (COMMERCIAL COURT)-03

23 [SH. NARESH KUMAR MALHOTRA,SOUTH INIL
IDISTRICT JUDGE(COMMERCIAL|
ICOURT)

24 [MS. ANURADHA SHUKLASOUTH 16, NewCommercial ICS (COMM)04.06.2026 [SHRI AMIT KUMARSUNIL 9810006974  [sunilmalhotr [04.08.2026
IBHARDWAJ, DISTRICT] ICourt 1330/2026 IGAKHAR VS  M/SMALHOT laandassociat
WUDGE(COMMERCIAL COURT) [Block-I ISWIFT HANDICRAFT &RA les@gmail.co

RS m
16, NewCommercial ICS (COMM)06.07.2026 VEERJI RESTAURANT]S S RANA (9818202368  [LITIGATION|06.08.2026
ICourt 1361/2026 [PVT LTD VS MANU RAI [@SSRANA.C
[Block-I IOM
16, NewlCommercial ICS (COMM)23.03.2026 IRONGEN & CO VSSANJAY (8860851165 [anjay.yadav.[13.08.2026
ICourt [151/2026 [PANACEA INSTITUTE[YADAV aw11@gmail
[Block-1 F RADIOLOGY & Lcom
[MEDICAL SERVICES

6, NewCommercial ICS (COMM)09.01.2023 [KEYAL EMPIRE VSSAMIT 98990330380 |JADVOCATE [10.08.2026
ICourt 20/2023 ISUDHIR BHAT [KHOSLA ISAMITKHO
[Block-1 SLA@GMAI

[L.COM
3 NewCommercial ICS (COMM)09.01.2023 [KEYAL EMPIRE VSSAMIT 98990330380 |ADVOCATE [10.08.2026
ICourt 21/2023 [SUDHIR BHAI [KHOSLA SAMITKHO
[Block-I ISLA@GMAI

[L.COM




CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

wCommercial [EX. COMM}[13.05.2026 [PIRAMAL A 9958726491  [jangraadvocaf24.07.2026
ourt JAWARD BY] [LTD VS SHREEDEVJANGRA te@gmail.co
Block-1 IARB COMM| ISINGH SOLANKI m
66/2026
3 NewCommercial ICS (COMM)j07.07.2026 [KVG AGRO PVT LTD VSINAVEEN [9555481152  [NAVEEN.RK[19.08.2026
ICourt 1364/2026 [HEALTHY INDIA [KUMAR ICJ@GMAIL.
[Block-T ICOM
16, NewCommercial ICS (COMM)07.07.2026 IASHOK KUMARIGAURIKA [9999006448 |GAURIKA@ [19.08.2026
ICourt 1365/2026 IAGGARWAL VS 360[00D IMINTADVIS
[Block-I IONE WAM LTD & ORS [E.COM
16, NewCommercial ICS (COMM)18.07.2026 [TIVOLI GARDENS &SHRAVAN(1204939659 [UNITEDMA [19.08.2026
ICourt 02/2026 IANR Vs TIVOLIKUMAR [RK@UNITE
[Block-I ICOOPERATIVE [BANSAL [DANDUNIT
[HOUSING [ED.COM
16, NewCommercial ICS (COMM)09.07.2026 IM/S STALLION VS M/SROHAN (9958813761 |ADV.ROHA [25.08.2026
ICourt 72/2026 [INEERA FORGINGS &BHAMBRI [N96 @GMAI
[Block-I IORS [L.COM
6, NewCommercial ICS (COMM)15.07.2026 ISYSTEMAIR INDIA PVT|Dharamde 9711747642  sunillegal210[20.07.2026
ICourt 1393/2026 [ILTD Vs SHAPOORJIy Singh B@gmail.co
[Block-I [PALLONJI AND|
ICOMPANY PVT LTD|
IAND ANR
6, NewCommercial ICS (COMM)03.06.2026 M/S AN OL 9958609042 jamol_sharm [24.07.2026
ICourt 1327/2026 [FOODWORKS LLP VSSHARMA (@sngpartne|
[Block-I JALKA VAISH rs.in
6,  NewCommercial ICS 45936 ISTATE BANK OF INDIAShiv 9811059032  [shivktyagi1@[27.08.2026
ICourt (COMM)457 Vs  DHARMENDER [Tyagi(P), lgmail.com
[Block-I 2025 [KUMAR
16, New/Commercial ICS (COMM)45940 'AIBHAV GUPTA Vs |JANIL 9810134793  fllipcare@g [28.07.2026
ICourt u66/2025 RADHEY SHYAMKUMAR Imail.com
[Block-1 IGUPTA ISAHU(P),
) New|Commercial [EX COMMu5909 [KOTAK ~ MAHINDRA[Kushal 7009793548 fadvkaushal7 [27.08.2026
ICourt JAWARD BY| [PRIME LTD Vs  [Kumar(P), 0@gmail.co|
[Block-I JARB COMM| [KUNDAN BISHT
48/2025




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ~ AD DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

6, wCommercial [EX COMMl45995 OTAK MAHINDRA[Kushal 7009793548 [27.08.2026
ourt JAWARD BY] [PRIME LTD Vs JAGJITKumar(P), [PROVIDED
Block-1 IARB COMM| IGREWAL
[70/2025

3 NewCommercial [EX (COMM)(22.04.2026 IM/S R.B. RAMNATHNOT INOT INOT [21.08.2026
ICourt 159/2026 [LAMBAH Vs M/SAVAILABLIAVAILABLE |[AVAILABLE
[Block-I SHEETU KOHLIE

ICONCEPT
16, NewCommercial ICS (COMM)13.05.2026 ICENTRAL BANK OFSUNIL 7599775566  [cplslegal@g [02.09.2026
ICourt 263/2026 INDIA VS M/S ARIVKUMAR Imail.com
[Block-I [ENTERPRISES & ORS [PANDEY
16, NewCommercial ICS (COMM)11.07.2026 IMANAS LIFESTYLENAGESH (9818823289 [INFO@DEY [19.08.2026
ICourt 879/2026 IPVT LTD VS JWALIAWAR IANDKUMH
[Block-I [LIFECARE LLP & ORS [KUMHAR JAR.COM
16, NewCommercial ICS (COMM)15.07.2026 SMT USHA JAYNA VSSANGHI [1142175413 [DELHI@SA 06.08.2026
ICourt 90/2026 [FITJEE LIMITED IAND [NGHI.CO
[Block-I ICOMPANY|
6, NewCommercial ICS (COMM)22.07.2026 M/S TIRTH AGROSUDARSH([9810132015 [LEGAL@UN [29.08.2026
ICourt lu15/2026 TECHNOLOGY AN ITEDWORL
[Block-I [PRIVATE LTD  VSKUMAR [D.CO.IN

IARSHAD [BANSAL

IAGRICULTURAL

ORKS

6, NewCommercial ICS (COMM)23.07.2026 IMEGAMAX AVIATIO: HUL [9971891788 [INFOR@AU [31.08.2026
ICourt l416/2026 [PVT LTD VSICHAUHA IALEGALCO
[Block-I [HIMALAYAN HELIN M

ISERVICES PVT LTD
16, NewCommercial ICS (COMM)06.05.2026 IGARG TRADINGROHAN (7827076060 [legalrohan66(31.08.2026
ICourt 251/2026 ICOMPANY VS[SANDAL (@gmail.com
[Block-I IMUSCLEGRID

[NDUSTRIES PVT LTD
16, New/Commercial ICS (COMM)20.07.2026 IARTSANA INDIA PVTISHANTAN(9582164171 ISHANTANU [24.08.2026
ICourt 09/2026 [LTD \&} PINKI,U SINGH @DKSASSO
[Block-1 [PROPRIETOR O CIATES.IN

ICARTTY VENTURES
3 NewCommercial ICS (COMM)[27.07.2026 [RAHIMUDDIN KHANAMIT 9971210185  |AMIT1976.A [02.09.2026
ICourt 1426/2026 S ANJNA MATHEW  [KUMAR [DV@GMAIL,
[Block-I ICOM




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE EMAILID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

wCommercial [EX (COMM)13.05.2026 A 9211732975 dv.jatinkum|01.09.2026
82/2026 ININTH  DIMENSIO: lar@gmail.co
Block-1 IRESORTS m
25 [SH. SANDEEP YADAV SOUTH 7, NewCommercial ICS(COMM)/ |23.12.2025 M/S AAKRITIPARAS 9999148514  |paras.chawla [22.05.2026
ICourt I572/2025 [TRADING CO. VSCHAWLA B4@gmail.co
[Block-I [POWER HEALTH] m

INUTRITION & ORS.




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]

REGISTRATIO RESPONDENT NAME E MOBILE ) LID ELECTRONIC
N NUMBER SERVICE OF
PROCESS
26 [SH. SUDESH KUMAR, DISTRIC wCommercial ICS BANK Pitendra (9810197621  [itendergargal09.07.2026
WUDGE(COMMERCIAL COURT) (COMM)/28 Garg(P), [dv@gmail.co
Block-11 2/2026 [YADAVENDRA RAT| Im
IAND ANR
29, NewCommercial OMP (Dy6207 [PIRAMAL FINANCEANANJAY (7455023130  |asaplegaland [11.07.2026
ICourt (COMM)/19 ILTD Vs MOHD TALIB [SINGH(P), ladvocates@g
|Block-11 89/2026 imail.com
29, New/Commercial ICS 46204 JALL WAYS YOU PVTShikha 8287634805  pofficeofadvsh(i3.07.2026
ICourt (COMM)/34 [LTD VsiGoel(P), ikhagoel66@
|Block-11 9/2026 [KARTIRESHANA gmail.com
ICRAFT PVT LTD AND]
IORS
29, New/Commercial MP (Du6179 IAXIS BANK LTD Vsavinash [9811182985 [avinash.adv [14.07.2026
ICourt (COMM)/19 [IDEEPAK KUMAR lkumar(P), (@gmail.com
[Block-1T 20/2026
29, New/Commercial [OMP (Dl6179 JAXIS BANK LTD Vsavinash [9811182985 [avinash.adv [14.07.2026
ICourt (COMM)/19 IAMOD SO RAM SINGH [kumar(P), (@gmail.com
[Block-1T 18/2026
29, New(Commercial IOMP (6204 ICNH INDUSTRIALRAJESH |9958726491 [jangraadvoca(i4.07.2026
ICourt (COMM)/19 ICAPITAL INDIA PVIJANGRA( te@gamil.co
[Block-1T 61/2026 ILTD Vs DHANRAJP),
[LAXMI CHAND
29, NewCommercial IOMP (IN6167 ICNH INDUSTRIALRAJESH (9958726491 [jangraadvocafi4.07.2026
ICourt (COMM)/18 ICAPITAL INDIA PVIJANGRA( te@gamil.co
[Block-1T 13/2026 ILTD Vs VIMAL KUMAR [P),
29, NewCommercial ICS 146181 ISIEMENS INDUSTRYAarshia [9818061242, [arshia@saik{16.07.2026
ICourt (COMM)/33 [SOFTWARE INC AND[Behl(P), [90810621272 [rishnaassoci
[Block-1T 8/2026 IANR Vs SURAJ| lates.com
[PANDEY AND ORS
29, New/Commercial [OMP (Dl46162 ICNH INDUSTRIALRAJESH 9958726491  [jangraadvocaf20.07.2026
ICourt (COMM)/17 ICAPITAL INDIA PVIJANGRA( te@gamil.co
[Block-11 87/2026 [LTD Vs NARINDERP), m
[KUMAR
29, New(Commercial ICS 45960 [BANK OFKADAMBI[7838821105, |[kkmudgil29 [20.07.2026
ICourt (COMM)/49 IMAHARASHTRA Vs NI 9871226784  [@gmail.com
[Block-II 13/2025 [MAHESH BHARDWAJ [KUMAR
MUDGIL(
P),




COURT CASETYPE

CASE NO.

DATE

OFPETITIONER NAME VSADVOCAT ADVOCATE ~ AD

REGISTRATIO RESPONDENT NAME E
N

MOBILE
NUMBER

DATE OF]
ELECTRONIC
SERVICE  OF]
PROCESS

29, wCommercial ICS 46030 M/S OFB TECH[Tusharr [90266434371 [legal3@aren [20.07.2026
ourt (COMM)/15 [PRIVATE LIMITED Vs [Mawkin(P)| lesslaw.com

Block-11 2026 [YARRAPATHRUNI

[PRABHU SURYA
29, NewCommercial ICS 46204 [PRAMIT SANGHAVIDAVESH (7982104633 ail@dvipat [23.07.2026
ICourt (COMM)/35 IAND ORS Vs RDXVASHISH torneys.com
[Block-1I 0/2026 [RELOADED AND ORS [THA(P),
29, New/Commercial ICS 46179 ICORONA REMEDIESVikas 7834897828 [info@lexfons[23.07.2026
ICourt (COMM)/33 [ILTD Vs CIPZER[Khera(P), Lcom
[Block-II 6/2026 [HERBALS AND ORS
20, NewCommercial MP (Dly6210 [PIRAMAL FINANCEANANJAY (7455023130 fasaplegaland [25.07.2026
ICourt (COMM)/20 [LTD Vs ARJUNBHAISINGH(P), dvocates@g
[Block-1T 132/2026 [BABUBHAI THAKOR imail.com
29, New/Commercial [OMP (Dl6210 [PIRAMAL FINANCEANANJAY (7455023130  |asaplegaland [25.07.2026
ICourt (COMM)/20 LTD Vs MOHD [SINGH(P), ladvocates@g
|Block-11 134/2026 IALTAMASH ail.com
29, NewCommercial [OMP (6210 [PIRAMAL FINANCEANANJAY (7455023130  fasaplegaland [25.07.2026
ICourt (COMM)/20 [LTD Vs SHUBHAM [SINGH(P),| ladvocates@g
|Block-11 135/2026 INIMORIYA ail.com
29, NewCommercial [OMP (Dp6211 [PIRAMAL FINANCEANANJAY (7455023130  fasaplegaland [25.07.2026
ICourt (COMM)/20 ILTD Vs HANUMANTSINGH(P), dvocates@g
[Block-11 75/2026 [BHAU SUL Imail.com
29, NewlCommercial IOMP (Dlg6211 [PIRAMAL FINANCEANANJAY (7455023130  |asaplegaland [25.07.2026
ICourt (COMM)/20 ILTD Vs SANDEEPSINGH(P), dvocates@g
[Block-11 77/2026 [NDRAJEET Imail.com

ICHAUDHARI
29, New/Commercial [OMP (Dlg6211 [PIRAMAL FINANCEANANJAY (7455023130  |asaplegaland [25.07.2026
ICourt (COMM)/20 [LTD Vs VIMAL K[SINGH(P),| ladvocates@g
[Block-1T 76/2026 ISHUKLA Imail.com
29, NewCommercial [OMP (Dy6212 [PIRAMAL FINANCEANANJAY (7455023130  |asaplegaland [25.07.2026
ICourt (COMM)/20 [LTD Vs PANKAJISINGH(P),| ladvocates@g
|Block-1T 99/2026 [PARMAR mail.com




CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

29, wCommercial [OMP 145959 [BHAIRAV PANDEY Vs [Anish 9818266660 fadvdhingra [25.07.2026
ourt (COMM)/53 IMOTILAL OSWALDhingra(P) (@gmail.com
Block-11 2025 [FINANCIAL SERVICES

[LTD
29, NewCommercial ICS 46206 [EXCLUSIVE CAPITALAPOORV (8420524375 [apoorv@asvl [25.07.2026
ICourt (COMM)/35 [LIMITED Vs COSMICAGARWA lawoffices.co
[Block-1I 6/2026 TRADE ANDIL(P), m

[INVESTMENTS PVT)

[LTD
29, New/Commercial ICS 46113 ISMALL FARMERSPushkar [8800711940, [adv.pushkarsj7.07.2026
ICourt (COMM)/17 IAGRI-BUSINESS arni 9625961940  inha@gmail.
[Block-II 6/2026 ICONSORTIUM VsiSinha(P), om

MOHAN KASHINATH]

ICHAUDHARI AND ANR|

27 [SH. LOKESH KUMAR SHARMA,SOUTH ko, NewCommercial ICS (COMM)u6158 ZYDUS WELLNESS[Rahul 9811808313  [litigation@g {46207
IDISTRICT JUDGE(COMMERCIAL| ICourt 273/2026 [PRODUCTS VS VEDABhujbal imail.com
ICOURT) [Block-I1 [BIOTECH PVT. LTD.

o, New/Commercial ICS (COMM)46163 [UNION BANK OFINDIAJLalit 9540009991 fadvlalitkuma 6207
ICourt 294/2026 VS LALIT KUMARKumar Ir5700@gmai
[Block-1T [RAINA .com
ko, NewCommercial ICS (COMMW6174 IMANOHAR LAL GUPTAAnil 9871716363 nilbhatnaga 46206
ICourt 1310/2026 S PARVEEN GUPTA  [Kumar Ir88@yahoo.c|
[Block-1T [Bhatnagar lom
ko, NewCommercial ICONTEMPT |46162 JAINEMO LTD. VSDigvijay [9810945207 [mayankaw.a 46206
ICourt L7/2026 [UNLOCKED CODING [Singh [dv@gmail.co
[Block-1T
ko, NewlCommercial ICS (COMM 46155 IG. M. MODULAR PVT/Sharvan (9650682928 [unitedmark 46207
ICourt 264/2026 ILTD. VS PARBAT[Bansal @unitedand
|Block-11 ISINGH united.com
ko, New/Commercial IOMP(I) 45673 [INTEC CAPITAL V§|T’ooja 9871169411 legal.poojachl46209
ICourt ICOMM [FRONTLINE  RETAILChaudhary laudhary
[Block-1T I521/2025 [[INDIA
ko, NewCommercial ICS (COMM)}46182 IM/S KVG AGRO VSNaveen (9555481152 [navkumaris5146213
ICourt 1344/2026 ISHREE GOPALKumar R@gmail.co
[Block-II [TRADERS




COURT CASETYPE
ROOM

CASE NO.

DATE
REGISTRATIO RESPONDENT NAME E
N

OFPETITIONER NAME VSADVOCAT ADVOCATE ~ AD

MOBILE
NUMBER

CATE

DATE

OF]

E LID ELECTRONIC

SERVICE
PROCESS

OF

10, wCommercial ICS ( COMM)}46182 IPICHESHWAR GADDEAditya 8588074107  |vinit@adyant}46213
ourt 1342/2026 'S HARISH ARORA Trehan legal.com

Block-11

ko, NewCommercial ICS ( COMM)6179 IARM INFOSERXgﬁanjay 9873499585 clawform@)46216

ICourt 1333/2026 INDIA VS NIRANUJ. ehgal lgmail.com

[Block-1I [KUMAR

ko, NewCommercial ICS (COMM)46139 [DEWKI DEVIEanjeev 9810117154 sanjeev.saras}46213

ICourt 231/2026 [FOUNDATION VS{Saraswat at@questle

[Block-II [PRADIP WALIA lgalp

o, New/Commercial ICS (COMM)6176 [PUNJAB & SIND BANKManoj 9811254078  manvail378 146218

ICourt 1326/2026 [VS NIRMAN PANDIT  [Kumar (@gmail.com

|Block-11 |Arora

ko, NewCommercial ICS (COMM)46175 BANK OF INDIA VS[Kumar 9718909886 dv.vishwjee 46218

ICourt 21/2026 [TARUN JHA [Vishwjeet t@gmail.com

[Block-1T

ko, NewCommercial ICS (COMM)46175 BANK OF INDIA VSKumar 9718909886  adv.vishwjee 46218

ICourt 1322/2026 IVINOD KUMAR ishwjeet t@gmail.com|

[Block-1T

ko, NewCommercial ICS (COMM46212 ISOMA DASS VSSanjeev (9910633431  [Not given 146218

ICourt 1373/2026 ISHASHI ARORA ISingh

[Block-1T

ko, NewCommercial ICS (COMM)46176 JAJIT SINGH VS MCD  |Ashu Arora9910800124  jashuarora@gy6218

ICourt 1325/2026 ail.com

[Block-1T

4o, NewCommercial ICS (COMM)46213 IDEEPIKA SHARMA VSAkshay 9818729629 ohd.anasadl46218

ICourt 1375/2026 ISHYAM EARTH[Bedi v@gmail.co

[Block-1T IMOVERS m

28

IMS RAVINDER BEDI, DISTRICT]
WUDGE(COMMERCIAL COURT)

SOUTH-
I[EAST




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

29 |[SH. LALIT KUMAR ICOMMERCIAL ICS 01-07-2026 M/S SHREEMilind 9711133630 ot provided
LD. DJ COMM-02, DJ-COMM-2,EAST ISUIT (COMM)/51 CHAITANYA Garg(P),
AKET COURTS, NEW DELHI. 13/2026 [INTERNATIONAL Vg
M/S PICKBUZZ
[TECHNOLOGY PVT)
[LTD AND ORS
ICOMMERCIAL ICS 01-07-2026 ibrant Reality Infra PvfPREETI  [9999171441  [preetigoel @pf-
ISUIT (COMM)/51 [Ltd Vs Xlerate DrivelineGOEL(P), lkmglaw.com
/2026 [India Limited
ICOMMERCIAL ICS 02-07-2026 IM/S AUM BuildconDEV RAJ[9811387613  |devsharmaadf-
ISUIT (COMM)/53 IProp Seikh MohammadiSHARMA( ocate@gmalil
l0/2026 [Akram Vs TWAMEVP), .com
ICONSTRUCTION AND)|
[INFRASTRUCTURE
[LTD (FORMERLY]|
[KNOWN AS TANTIA|
ICONSTRUCTIONS
ILTD)
ICOMMERCIAL ICS 02-07-2026 ISHRI RAM NARAYANYOGRAJ (9811132049 [dvcoateyogrf-
SUIT (COMM)/52 IPANIGRAHT SOLEGULLAIY bj.gullaiya@g|
6/2026 [PROP OF M/S PLANETA(P), Imail.com
[DESIGN Vs
[TARANJEET BAWA|
ISOLE PROP OF
[NTERMARC
[EXECUTION [EXECUTIO (04-07-2026 IDHARAM PAL VIG VslAshish 9810077771 fashishadvocf-
[PETITION N IASHIMARA HOUSINGAggarwal( late@gmail.c
(COMM)/20 [PRIVATE LIMITED P), fom
6/2026
[COMMERCIAL [CS 04-07-2026 PINDAL FABRICS VSVINEET (9811446490 ailast W=
ISUIT (COMM)/56 [INDIGO COLLECTIONSINGH(P), (@gmail.co
1/2026 [PVT LTD
ICOMMERCIAL ICS 04-07-2026 [UNION BANK  OFSunil 9312872882  jadvlalitkuma -
ISUIT (COMM)/56 INDIA Vs SHOAIBChoudharyl| Ir5700@gmai
2/2026 IMALIK P), .com
IMISC. Misc 04-07-2026 IRAKESH BAIJNATH VSNEERAJ (9211996125  (drjainlawfir f-
IAPPLICATION IDJ/802/202 M/S GLOBALCOREPAIN(P), @gmail.co
6 [PACKAGING PVTLTD m
ICONTEMPT |Contempt  |04-07-2026 IM/S GB IDENTITYKUSHAGR[9999448797 fashishchauh f-
[PETITION [Petition/7/2 [INDUSTRIES PVT LTDA lan@akassoci
026 s M/ S DV[BANSAL(P lates.org.in
[PROMOTERS AND),
IMARKETERS PVT LTD
[EXECUTION IEXECUTIO [04-07-2026 VASPAL SINGH|Ashish 9810077771 |aashishadvocf-
IPETITION IN [KHARBANDA VsAggarwal( late@gmail.c
(COMM)/20 IASHIMARA HOUSINGP), fom
I5/2026 [PVT LTD




CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

XECUTION [EXECUTIO (06-07-2026 [RCPL LOGISTICSMOHAMM|9810468429  m.h.n.associ
[PETITION N [PRIVATE LIMITED VsAD lates@gmail.c
(COMM)/20 ICHINAR FORGEHASIBUD m
/2026 [LIMITED [DIN(P),
[COMMERCIAL ICS l07-07-2026 [UNION BANK  OFArun 9312400295  |connect@sns|-
ISUIT (COMM)/56 [INDIA Vs MS TINAKumar egal.in
[7/2026 IARORA Shukla(P),
ICOMMERCIAL ICS 07-07-2026 ISUBURBAN [Tarun 9871495838  festarunverm -
ISUIT (COMM)/56 INDUSTRIAL WORKSVerma(P), @gmail.co
/2026 [PVT LTD Vs PARKSONS| m
[ENGINEERING
ICOMPANY PVT LTD
ICOMMERCIAL ICS 07-07-2026 Bank Of Baroda Vsshudhansu[g999802592 fliquaisariiof-
ISUIT (COMM)/56 JAGDISH (HUSBAND)(P), (@gmail.com
/2026 [LEGAL HEIR OF LT|
MWATI(BORROWER)
[COMMERCIAL ICS l07-07-2026 Bank of Baroda Vsshudhansu[g999802592 liquaisariiof-
ISUIT (COMM)/56 [KASHMIRI (WIFE)(P), (@gmail.com
6/2026 [LEGAL HEIR OF MR|
[RAJU (BORROWER)
MISC. [Misc 08-07-2026 IM/S IZUK IMPEX Vs 011-26843455 [unitedmark |-
IAPPLICATION IDJ/823/202 MEDISYNTH (@unitedand
6 INATURALS PVT LTD nited.com
MISC. [Misc 08-07-2026 M/S IZUK IMPEX Vg 011-26843455 [unitedmark |-
IAPPLICATION IDJ/824/202 MEDISYNTH (@unitedand
6 INATURALS PVT LTD united.com
ICOMMERCIAL ICS 08-07-2026 [ESCORTS KUBOTAJAkshay  [9810844052 |mail@carein -
ISUIT (COMM)/57 ILIMITED AND ANR VsfSrivastava( tellect.com
6/2026 IASHOK KUMAR ANDP),
IORS
ICOMMERCIAL ICS 08-07-2026 ISHYAM SUNDAR[Sumit 9911246063  [sumit.law89 -
ISUIT (COMM)/57 ISINGH Vs SUNIL DUTT[Kumar(P), (@gmail.com
7/2026 [BHARADWAJ
IARBITRATION [OMP (Dj10-07-2026 [HERO FINCORP LTD|Puneet 9887514975  [kumarbablu -
(COMM)/13 s BABLU KUMAR[Besoya(P), 18468 @gmail
ICONCILIATION  [|6/2026 MAHTO Lcom
IACT




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

XECUTION [EXECUTIO [10-07-2026 IM/S WINDORZ INDIAA 8929873950  [priyaadv218
[PETITION N IPVT LTD Vs FAIZALAshish(P), (@gmail.com
(COMM)/21 [HAMID
l0/2026
[EXECUTION [EXCOMM +10-07-2026 ijay Maheshwari VsAshutosh [-- mmpclawchaf-
IPETITION |Award b; ISplendor BuildwellSomani(P), mbers@gmai
|Arb [Private Limited and Anr .com
IComm/105/
2026
[EXECUTION [EXECUTIO [10-07-2026 IM/s Convergia DigitalRAJESH (9810195013 umarrajesh -
[PETITION IN [Education Pvt Ltd VsKUMAR(P dv@yahoo.c|
(COMM)/20 [Edugeetha Learning)), m
8/2026 [Solution Pvt Ltd and Ors
[EXECUTION [EXECUTIO [13-07-2026 JAEROSHIP  FREIGHT|Uday 9810868162  fadvudaykum -
[PETITION N ISOLUTIONS PVT LTDKumar(P), ar@gmail.co
(COMM)/21 s DINESH CHANDER| m
l4/2026 [DUBEY PROPRIETOR
SAKA
INTERNATIONAL INC
ICOMMERCIAL ICS 14-07-2026 IMICRO NETWORK[Naveen (9811899279  |mail@nbassof-
ISUIT (COMM)/59 INDIA) PRIVATEBhardwaj( lcaites.net
6/2026 [LIMITED Vs MSMP),
[PERIPHERALS POINT
[EXECUTION [ExXCOMM -15-07-2026 IAXIS BANK LTD VSVIMAL [7970440025 fhivamjha@f}-
IPETITION Award b IDHYAN SINGH IKHURAN irstassociates
|Arb A(P), Lin
IComm/107/
2026
[EXECUTION [ExXCOMM -15-07-2026 IAXIS BANK LTD Vs RVIMAL [7970440025 [shivamjha@ff-
[PETITION Award b, IAND K FASHION [KHURAN irstassociates|
|Arb A(P), Lin
IComm/106/
2026
[EXECUTION [EXECUTIO [17-07-2026 [Excel Pack Pvt Ltd VsRishabh [7042181838 |mail@rishab -
[PETITION IN [Raja  Udyog PrivateKapur(P), lhkapur.com
(COMM)/22 [Limited
1/2026
ICOMMERCIAL _ [CS 7-07-2026  |HALDIRAM INDIAMOHAMM]|9958000637  Jlegal@haldir |-
ISUIT (COMM)/61 [PRIVATE LIMITED VsAD fam.com
3/2026 IKAPIL KUMAR SINGH [BILAL(P),
ICOMMERCIAL ICS 17-07-2026 [State Bank of India VsObhirup [9319240201 [fobhirupghos -
ISUIT (COMM)/61 [Sh Devang Kalra andGhosh(P), lh@gmail.co
1/2026 Anr




CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

XECUTION 17-07-2026 [Servitor Intel Servicesashish 9717944394 dvashishver
[PETITION lAward b; Formerly Known asyverma(P), Ima@gmail.c
|Arb [Servitor Intelligence] m
IComm/111/2] [Services) Vs GB Pant
026 IGovernment
[Engineering Collage]
Now known as GB Pant|
[DSEU Okhla-1
Campur)DSEU Okhla 1|
ICOMMERCIAL ICS 18-07-2026 M/S KHAN AND|VINAY 9810175151 madhurima. |-
ISUIT (COMM)/61 [SIROHI [KUMAR mridul.gmail
7/2026 [ELECTROMECHANICA VERMA(P)| Lcom
IL Vs STATE OF UTTAR|
[PRADESH
[EXECUTION IEXECUTIO [18-07-2026 IMukesh Bansal PropTANUSHK|9582874212 fadvtanushka -
[PETITION IN M/s Smat Forms VsA lkohli@gmail,
(COMM)/22 IGovt of NCT of DelhiKOHLI(P),| om
2/2026 [Department of Food|
ISupplies and Consumer
IAffairs
IARBITRATION MP (I)f22-07-2026 [PIRAMAL FINANCEANANJAY 7455023130 fasaplegalana -
(COMM)/14 [LIMITED VSSINGH(P), ndadvocates
ICONCILIATION  |0/2026 Muhammed K P (@gmail.com
IACT
[EXECUTION [EXECUTIO [22-07-2026 [UNION BANK OF 9810197621  fjitendragargaf--
[PETITION N INDIA Vs M/S NAZAR| dv@gmail.co
(COMM)/22 ICLOTH HOUSE
7/2026
[EXECUTION [EXECUTIO |[22-07-2026  |M/S VARIS DESIGN| 0953614060  pmhassociate|—
[PETITION N IAND ENGINEERS Vg (@gmail.com
(COMM)/22 M/S RELINE UV|
8/2026 IASEAN PVT LTD
[COMMERCIAL _ [CS 02-07-2026 | PAUL SOFTWAREAman 9911570169  hman@aman-
ISUIT (COMM)/62 ISYSTEMS PVT LTD VsSharma(P) ssharma.pro
13/2026 [PASTICHE ENERGY]
ISOLUTIONS PVT LTD
IARBITRATION IOMP 22-07-2026 [MR CHATTAR SINGH[Prem 8368072167 fadv.premsin -
(COMM)/37 s M/S BHARTISingh(P), igh8@gmail.c
ICONCILIATION 2026 IAIRTEL LIMITED m
IACT
ICOMMERCIAL ICS 23-07-2026 [PATANJALI FOODSSUDARSH [9810132015 egal @united|--
ISUIT (COMM)/62 [LIMITED VSAN orld.co.in
6/2026 IRAVIKANT SAHU ANDBANSAL(P
IANR )
[EXECUTION IEXECUTIO [23-07-2026 IJAY KUMAR VsMayank (9990849579 mskushwahaf-
[PETITION N [KANISH CHAWLA [Shekhar (@gmail.com
(COMM)/22 [Kushwahal
6/2026 P),




COURT CASETYPE

ROOM

CASE NO.

DATE

OFPETITIONER NAME VS

ADVOCA’

REGISTRATIO RESPONDENT NAME E
N

ADVOCATE
MOBILE
NUMBER

AD
E

CATE DATE OF]

LID ELECTRONIC
SERVICE  OF]
PROCESS

XECUTION IEXECUTIO [30-07-2026 ISUGANDHA KUMARIrajendra (9312046733 adavrazen@)}
[PETITION N s TBC BY NATURE Plyadav(P), lgmail.com
(COMM)/23 ILTD
I5/2026
[EXECUTION [EXECUTIO [30-07-2026 M/S JAINSONSINAVEEN (8860301018 ociatesnplf-
PETITION IN IDEPARTMENTAL [LOHIA(P), law@gmail.co)
(COMM)/23 STORES Vs M/ m
6/2026 ISTRIKER BEVERAGES]
[PVT LTD AND ORS
130 [SH. VRINDA KUMARI ISOUTH-
[EAST
131 [DR. RAKESH KUMAR, DISTRICTSOUTH-EAST [21 ICOMMERCIAL ICS 01-07-2026 M/S SHREEMilind 9711133630 ot provided -
WUDGE(COMMERCIAL COURT) ISUIT (COMM)/51 ICHAITANYA IGarg(P),
l3/2026 INTERNATIONAL VS
M/S PICKBUZZ
[TECHNOLOGY PVT)
[LTD AND ORS
ICOMMERCIAL ICS 01-07-2026 ibrant Reality Infra PVfPREETI (9999171441 reetigoel @p|-
ISUIT (COMM)/51 [Ltd Vs Xlerate Driveline GOEL(P), lkmglaw.com
/2026 [ndia Limited
ICOMMERCIAL ICS 02-07-2026 IM/S AUM BuildconDEV RAJ|9811387613 devsharmaadf--
ISUIT (COMM)/53 [Prop Seikh MohammadSHARMA( ocate@gmalil
0/2026 IAkram Vs TWAMEV]P), .com
ICONSTRUCTION AND|
[INFRASTRUCTURE
[LTD (FORMERLY]|
[KNOWN AS TANTIA|
ICONSTRUCTIONS
[LTD)
[COMMERCIAL _ [CS 02-07-2026  |SHRI RAM NARAYAN[YOGRAJ [9811132049  pdvcoateyogr}-
SUIT (COMM)/52 [PANIGRAHI SOLEGULLAIY bj.gullaiya@g|
6/2026 [PROP OF M/S PLANETA(P), mail.com
[DESIGN Vs
[TARANJEET BAWA|
ISOLE PROP OF
[INTERMARC
[EXECUTION IEXECUTIO |04-07-2026 IDHARAM PAL VIG VsAshish 9810077771 fashishadvocf-
[PETITION N IASHIMARA HOUSINGAggarwal( late@gmail.c
(COMM)/20 IPRIVATE LIMITED P), m
6/2026
ICOMMERCIAL ICS 04-07-2026 PVINDAL FABRICS VSVINEET (9811446490 ailast W=
ISUIT (COMM)/56 [NDIGO COLLECTIONSINGH(P), (@gmail.co
1/2026 [PVT LTD
ICOMMERCIAL ICS 04-07-2026 [ONION BANK  OFSunil 9312872882 dvlalitkuma f-
ISUIT (COMM)/56 INDIA Vs SHOAIBChoudhary [r5700@gmai
2/2026 IMALIK , .com




CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

IMISC. Misc 04-07-2026 [RAKESH BAIJNATH VSNEERAJ (9211996125  [drjainlawfir
IAPPLICATION IDJ/802/202 M/S GLOBALCOREJAIN(P), m@gmail.co
6 [PACKAGING PVTLTD m
ICONTEMPT IContempt  |04-07-2026 IM/S GB IDENTITYKUSHAGR[9999448797 fashishchauh f-
IPETITION [Petition/7/2 INDUSTRIES PVT LTDA lan@akassoci
026 Vs M/ S DV[BANSAL(P tes.org.in
[PROMOTERS AND),
IMARKETERS PVT LTD
[EXECUTION IEXECUTIO |04-07-2026 UASPAL SINGH|Ashish 9810077771 fashishadvoct-
[PETITION IN [KHARBANDA VsjAggarwal( te@gmail.c
(COMM)/20 IASHIMARA HOUSINGP), m
I5/2026 [PVT LTD
[EXECUTION [EXECUTIO [06-07-2026 RCPL LOGISTICSMOHAMM)|9810468429 |m.h.n.associ |-
[PETITION N [PRIVATE LIMITED Vg lates@gmail.c
(COMM)/20 ICHINAR FORGEHASIBUD m
l3/2026 ILIMITED IDIN(P),
ICOMMERCIAL ICS 07-07-2026 [UNION BANK  OFArun 9312400295  [connect@sns|--
ISUIT (COMM)/56 [INDIA Vs MS TINAKumar egal.in
7/2026 IARORA [Shukla(P),
[COMMERCIAL ICS 07-07-2026 ISUBURBAN [Tarun 9871495838  |estarunverm -
ISUIT (COMM)/56 [INDUSTRIAL WORKS[Verma(P), R@gmail.co
13/2026 [PVT LTD Vs PARKSONS|
[ENGINEERING
ICOMPANY PVT LTD
ICOMMERCIAL ICS 07-07-2026 Bank Of Baroda Vsshudhansul9999802592 faliquaisari10}-
ISUIT (COMM)/56 DAGDISH (HUSBAND)(P), (@gmail.com
l4/2026 [LEGAL HEIR OF LT|
MRS
IOMWATI(BORROWER)
ICOMMERCIAL ICS 07-07-2026 Bank of Baroda Vsshudhansul9999802592 faliquaisar110f-
ISUIT (COMM)/56 [KASHMIRI (WIFE)(P), (@gmail.com
6/2026 [LEGAL HEIR OF MR|
[RAJU (BORROWER)
IMISC. Misc 08-07-2026 IM/S IZUK IMPEX Vs 011-26843455 [unitedmark [-
IAPPLICATION IDJ/823/202 EDISYNTH (@unitedand
6 INATURALS PVT LTD united.com
IMISC. Misc 08-07-2026 IM/S IZUK IMPEX Vs 011-26843455 [unitedmark -
IAPPLICATION IDJ/824/202 IMEDISYNTH (@unitedand
6 INATURALS PVT LTD united.com




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

ICOMMERCIAL ICS 08-07-2026 [ESCORTS KUBOTAJAkshay  [9810844052 ail@carein
ISUIT (COMM)/57 ILIMITED AND ANR VsfSrivastava( tellect.com
6/2026 IASHOK KUMAR ANDP),
IORS
ICOMMERCIAL ICS 08-07-2026 ISHYAM SUNDARfSumit 9911246063  jsumit.law89 -
ISUIT (COMM)/57 ISINGH Vs SUNIL DUTTKumar(P), (@gmail.com
7/2026 [BHARADWAJ
JARBITRATION MP (D{10-07-2026 [HERO FINCORP LTD[Puneet 9887514975 umarbablu -
(COMM)/13 s BABLU KUMARBesoya(P), 18468 @gmail
ICONCILIATION  [6/2026 MAHTO Lcom
IACT
[EXECUTION [EXECUTIO [10-07-2026 [M/S WINDORZ INDIAA Ji8929873950 riyaadv218 |-
[PETITION N [PVT LTD Vs FAIZAUAshish(P), (@gmail.com
(COMM)/21 [HAMID
0/2026
[EXECUTION [EXCOMM  410-07-2026 ijay Maheshwari VsAshutosh |- mmpclawchap--
[PETITION [Award b ISplendor BuildwellSomani(P), mbers@gmai
|Arb [Private Limited and Anr .com
IComm/105/
2026
[EXECUTION [EXECUTIO [10-07-2026 IM/s Convergia DigitaRAJESH [9810195013 [kumarrajesh -
[PETITION N [Education Pvt Ltd VsKUMAR(P ladv@yahoo.c
(COMM)/20 [Edugeetha Learning), lom
8/2026 [Solution Pvt Ltd and Ors
[EXECUTION [EXECUTIO [13-07-2026 JAEROSHIP  FREIGHT|Uday 9810868162  ladvudaykum -
[PETITION IN [SOLUTIONS PVT LTD[Kumar(P), r@gmail.co
(COMM)/21 s DINESH CHANDER|
l4/2026 [DUBEY PROPRIETOR
IOSAKA
[INTERNATIONAL INC
ICOMMERCIAL ICS 14-07-2026 IMICRO NETWORKNaveen (9811899279  |mail@nbassof--
ISUIT (COMM)/59 INDIA) PRIVATEBhardwaj( lcaites.net
6/2026 LIMITED Vs MSMP),
[PERIPHERALS POINT
[EXECUTION [EXCOMM -15-07-2026 AXIS BANK LTD VSVIMAL [7970440025 fhivamjha@ff-
[PETITION IAward  b; [DHYAN SINGH [KHURAN irstassociates|
|Arb A(P), lin
IComm/107/
2026
[EXECUTION [ExXCOMM -15-07-2026 JAXIS BANK LTD Vs RVIMAL [7970440025 fhivamjha@ff-
[PETITION Award  b; IAND K FASHION [KHURAN irstassociates|
|Arb IA(P), Lin
IComm/106/
2026




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

XECUTION IEXECUTIO [17-07-2026 [Excel Pack Pvt Ltd VsRishabh [7042181838 ail@rishab
IPETITION IN Raja  Udyog PrivateKapur(P), lhkapur.com
(COMM)/22 ILimited
1/2026
ICOMMERCIAL ICS 17-07-2026 [HALDIRAM INDIAMOHAMM]|9958000637 [legal@haldir -
ISUIT (COMM)/61 [PRIVATE LIMITED VsAD fam.com
13/2026 [KAPIL KUMAR SINGH [BILAL(P),
ICOMMERCIAL ICS 17-07-2026 [State Bank of India VsObhirup [9319240201 bhirupghos -
ISUIT (COMM)/61 [Sh Devang Kalra andGhosh(P), lh@gmail.co
1/2026 Anr Im
[EXECUTION [EXCOMM  -H17-07-2026 [Servitor Intel Servicespshish 9717944394  fadvashishver -
[PETITION [Award b Formerly Known asyerma(P), ma@gmail.c
|Arb [Servitor Intelligence| m
IComm/111/2] Services) Vs GB Pant
026 [Government
[Engineering Collage]
Now known as GB Pant|
[DSEU Okhla-1
ICampur)DSEU Okhla ]|
ICOMMERCIAL ICS 18-07-2026 M/S KHAN ANDVINAY 9810175151 madhurima. -
ISUIT (COMM)/61 ISIROHI [KUMAR mridul.gmail
7/2026 [ELECTROMECHANICA VERMA(P)| lcom
IL Vs STATE OF UTTAR|,
[PRADESH
[EXECUTION [EXECUTIO [18-07-2026 Mukesh Bansal PropTANUSHK|9582874212 dvtanushka -
[PETITION N IM/s Smat Forms VsA kohli@gmail.
(COMM)/22 IGovt of NCT of DelhiKOHLI(P), lcom
2/2026 [Department of Food|
ISupplies and Consumer
IAffairs

IARBITRATION [OMP (D}22-07-2026 [PIRAMAL FINANCEANANJAY (7455023130  |asaplegalana |-

IAND (COMM)/14 ILIMITED VS[SINGH(P), dadvocates
ICONCILIATION  [0/2026 Muhammed K P (@gmail.com
IACT
[EXECUTION [EXECUTIO [22-07-2026 [UNION BANK OF 9810197621  fjitendragargaf--
[PETITION N INDIA Vs M/S NAZAR| [dv@gmail.co
(COMM)/22 ICLOTH HOUSE m
7/2026
[EXECUTION [EXECUTIO [22-07-2026 IM/S VARIS DESIGN| 9953614060  mhassociatef--
[PETITION N IAND ENGINEERS Vs (@gmail.com
(COMM)/22 IM/S  RELINE UV
8/2026 IASEAN PVT LTD
[COMMERCIAL ICS [22-07-2026 IA° PAUL SOFTWAREAman 9911570169 man@amanf-
ISUIT (COMM)/62 ISYSTEMS PVT LTD VsSharma(P) harma.pro
13/2026 [PASTICHE ENERGY]

[SOLUTIONS PVT LTD




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCATE DATE OF
ROOM REGISTRATIO RESPONDENT NAME E MOBILE ) LID ELECTRONIC
N NUMBER SERVICE OF
PROCESS
IARBITRATION [OMP [22-07-2026 IMR CHATTAR SINGH[P 18368072167 dv.premsin
(COMM)/37 s M/S BHARTISingh(P), lgh8@gmail.c
ICONCILIATION 2026 IAIRTEL LIMITED m
IACT
ICOMMERCIAL ICS 23-07-2026 [PATANJALI FOODSSSUDARSH [9810132015 egal @united}-
ISUIT (COMM)/62 [LIMITED VAN orld.co.in
6/2026 [RAVIKANT SAHU ANDBANSAL(P
IANR B
[EXECUTION [EXECUTIO [23-07-2026 TJAY KUMAR VsMayank (9990849579 [mskushwahaf-
[PETITION IN [KANISH CHAWLA |Shekhar (@gmail.com
(COMM)/22 [Kushwaha((
6/2026 IP),
[EXECUTION I[EXECUTIO [30-07-2026 ISUGANDHA KUMARIfrajendra (9312046733 adavr:
[PETITION N Vs TBC BY NATURE Pyadav(P), lgmail.com
(COMM)/23 [LTD
I5/2026
[EXECUTION [EXECUTIO [30-07-2026 M/S JAINSONSINAVEEN [8860301018 ociatesnpli-
[PETITION N [DEPARTMENTAL [LOHIA(P), law@gmail.co
(COMM)/23 STORES Vs  M/S|
6/2026 ISTRIKER BEVERAGES]
[PVT LTD AND ORS
132 [MS. NEELAM SINGH [SOUTH-
[EAST
133 [MS. NEERA BHARITHOKE,SOUTH-
IDISTRICT JUDGE(COMMERCIALEAST
ICOURT)
134 [SH. TARUN SAHRAWAT, DISTRICTSOUTH- 0 ICS (comm) l452/2026 0.05.2026 Zydus Wellness ProductsRAHUL ~ [N/A IN/A 3.08.2026
WUDGE(COMMERCIAL COURT) [EAST ILtd Vs Gujrat GrowmedBHUJBAL
Marketing India Private]
ILtd
ICS (comm) I533/2026  [03.07.2026 [ULTRAVIOLET TECH|Rohit Jain [9811074162  [rohitjn2003 [09.09.2026
PVT LTD VS ORO| (@gmail.com
ISPORTS VILLAGE PVT]
[LTD.
ICS (comm) I548/2026  |04-07-2026 ISPJ  Cargo PrivatelUtkarsh  |9013155901  [utkarshjoshi [08-09-2026
ILimited Vs ALMoshi 255
[Industries Limited (@gmail.com




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

ICS (comm) I549/2026  |04-07-2026 IAJAY DOGRA AND ORSpoel 9873841456 [14-09-2026
's SUSHIL YADAV AND{oel(P), joel@chamb
IANR lersofjoel.com|

ICS (comm) 486/2026 |03-06-2026 [HEINRICH IGirdhari 19871515879 ounselgsnagfi6-09-2026
ICORPORATION INDIASingh, lar@gmail.co
[PVT LTD Vs SANJAY| m
[BANSAL AND ANR

ICS (comm) I560/2026 [06-07-2026 contrans cargo pvt Itd VsjAbhimany [9015668564 abhimanyu@10-09-2026
IAANCHAL spartner.in
ISRIVASTAVA

ICS (comm) 287/026 16-04-2026 [State Bank of India VSSUCHITA (8896932838 [agnihotrisuc [01-09-2026
[Rathor Jashwant Sinh  [DIXIT hta@gmail.c

m
ICS (comm) 156/2026 [21-01-2026 ISapna Goyal Vs. Girish [Sapna 9560931298  [goyalramanti [22-07-2026
IGoyal [7@gmail.co

ICS (comm) 260/2025 [28-03-2025 ISUPERIOR AIRCONMr Apurvi8700451010  finfo@malaw [18-08-2026
IPVT LTD Vs SPICETRIX|Parashari offices.in
[ENGINEERING PVT)
[LTD

ICS (comm) I512/2026  [12-06-2026 [RADIUS SYSTEMS PVIManorma (9810222440 nivay.law@r [03-08-2026
ILTD Vs NEXT SMART] lediffmail.co
ISOLUTIONS PRIVATE|
[LIMITED

ICS (comm) 1068/2025 [22-12-2025 [BANK OF BARODA VslEram 9717099220  feramadv200 [03-08-2026
IANITA [Khan lo2gmail.com

ICS (comm) 601/2026  [15-07-2026 INIRIN VENTURES LLPRajeev K|9910463473 dvocateraje [19-08-2026
s SATISH harma levsharma@g

Imail.com

ICS (comm) 228/2026  [01-04-2026 BERRY TEX PRIVATEDEEPAK [9891998488 [tandtlaw@ta [24-09-2026
[LIMITED Vs SHREESHARMA indtlaw.co.in
[BALAJI ENTERPRISES]
PARTNERSHIP FIRM)




COURT CASETYPE
ROOM

CASE NO.

DATE
REGISTRATIO RESPONDENT NAME E
N

OFPETITIONER NAME VSADVOCAT ADVOCATE ~ AD

MOBILE
NUMBER

CATE
E LID

DATE OF]
ELECTRONIC
SERVICE  OF]
PROCESS

ICS (comm) 607/2026  [16-07-2026 ICANARA BANK VsfSanjeev  [9711142200  [chopra6791 [14-09-2026
IDHARMENDRA IChopra (@gmail.com
[KUMAR PROP MS MSD)|
[ENTERPRISES
ICS (comm) 19/2026 12-01-2026 JA- S Pharma PrivateMs Bhavya8696096997 [dvbhavya.jaf16-09-2026
[Limited VsjJain lin@gmail.co
'AHENGBAM m
[DINESHCHANDRA
ISINGH
ICS (comm) 964/2025  [28-11-2025 IBANK OF BARODA VsRajnish Krf9810872353  [Rajnish- [15-09-2026
IPRATEEK AGARWAL  [Banyal 122@yahoo.c|
.in
ICS (comm) 609/2026 [17-07-2026 MS ORTHO LIFESKPAL [7703912283 fadvocateskpaf23-09-2026
SYSTEM PVT LTD Vj 15@gmail.co
IANJANT PANDEY m
MISC DJ 715/2026  [09-06-2026 [Union Bank of India VsRK 9810134896  rksonkiya@g[10-08-2026
[Ms Zahida ISONKIYA [mail.com
ICS (comm) I5090/2026 |09-06-2026 BERGER PAINTSArun 9810131832  pnlinearun@ [09-06-2026
[INDIA LIMITED VsKumar ahoo.co.in
[BANARAS GLASS|
BEADS
35 [MS VEENA RANI, DISTRICTSOUTH-
WUDGE(COMMERCIAL COURT) [EAST
136 [SH. DEVENDER KUMAR, DISTRICT[EAST
IWUDGE (COMMERCIAL COURT)
137 [MS. RUBY ALKA GUPTA, DISTRICT[EAST 101 [CS COMM 221/2026  [01-07-2026 ISTATE BANK OF INDIAIARUN 9045375818  [carelexlicer [06-07-2026
WUDGE (COMMERCIAL COURT) /S CHANCHAL{UPADHYA| (@gmail.com
SHARMA \4
lo1 ICS COMM 1906/2026  [02-06-2026 INARAYANI TRADERSYASHVAN [9310096440 dvyashvant j06-07-2026
/S BHAGIRATHI[T SINGH (@gmail.com
IAGENCIES  PRIVATE|
[LIMITED




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT /
ROOM REGISTRATIO RESPONDENT NAME E MOBILE
N

NUMBER SERVICE
PROCESS

ICS (COMM) 169/2026 [07-05-2026 IMOTHER DAIR 18588819983 [firoz_khanadjo8-07-2026
[FRUIT ANDKHAN @rediffmail
EGETABLE PVT. LTD| lcom
[V/S TUNITED INDIA|
[INSURANCE
ICOMPANY LTD.
o1 ICS COMM 151/2026  [27-04-2026 [UMESH GUPTA V/SAJAY 9212193958 dv.fatyal.ajajog-07-2026
AT PARKASH GUPTA [FATYAL y@gmail.co
m
lo1 ICS (COMM) 133/2026  [15-04-2026 [LALIT KUMAR V/SSUDHIR (9313885241 gadvo472@ [11-07-2026
IMOHD. YUSUF IGUPTA lgmail.com
101 ICS COMM 108/2026 [20-03-2026 [BANK O
IMAHARASHTRA  V/§
[POONAM SINGH
101 ICS (COMM) [117/2026  [27-03-2026 KRS EDUCREATIONSRUHIL (8010074443 [raj@ruhil.in [25-07-2026
[PVT. LTD. V/§
IMIKOONZ LEARNING
ISPHERE PVT. LTD.
101 ICS COMM 94/2026 11-03-2026 IVIVEK SACHDEVA V/SHARDIK (8510004533 |hdkvashisth [27-07-2026
ISHIVANT KOHLI 'ASHISH (@gmail.com
T
101 ICS COMM 208/2026 [05-06-2026 INITIN RAWAL V/SSHRESHT 9871206484 [shreshth@la [27-07-2026
RPH PROJECTS[H JAIN kins.in
[PRIVATE LIMITED
101 ICS COMM 17/2024  |16-10-2024 SWATI HANDA V/SPRADEEP (9350516145 harma.prad [27-07-2026
IM/S AIP CHEMICALSKUMAR leepkumar33
IAND TRADINGSHARMA 0@gmail.co|
ICOMPANY
101 [CS COMM 158/2026  [28-04-2026 BANK OHBIJAYA 9015893668 dvbmg2016 [30-07-2026
AHARASHTRA  V/SMOHAN @gmail.com
ISUNIL IGOSWAMI|
lo1 ICS COMM 159/2026  [28-04-2026 IBANK OHBIJAYA 9015893668 dvbmg2016 [30-07-2026
IMAHARASHTRA  V/SMOHAN (@gmail.com
M/S V.N..GOSWAM]|
[INTERNATIONAL




CASE TYPE

CASE NO.

DATE

OFPETITIONER NAME VSADVOCAT ADVOCATE  ADVOCATE

REGISTRATIO RESPONDENT NAME E
N

MOBILE
NUMBER

DATE

OF]

E LID ELECTRONIC

SERVICE
PROCESS

OF

s GAURAV MITTAL

(@gmail.com

ICS (COMM) I322/2023  [29-08-2023 R & T OUTFITS PVTJH.S. 9810043467 31-07-2026
[LTD. v/s S.S.BASSOCIAT
[TRADERS PVT.LTD. [ES
138 [SH. GORAKH NATH PANDEY,NORTH- 201, New[CS (COMM) 130/2026 [17-04-2026 [IDHRUV PARIKH VSsRINI 3 off.pinelegal j06-7-2026
IDISTRICT JUDGE (COMMERCIAL)-EAST IBuilding [FLEXSIN IMEHRA & (@gmail.com
o1 IKKD [TECHNOLOGIES PVTSHAGUN
[LTD AGGARW
AL
|--do---- [CS (COMM) 66/2026 01-07-2026 IMS JAGDAMBA ART VSANIL 9718581795  fanilnitin1@g [08-07-2026
MS WEAVETEXNITIN imail.com
IOVERSEAS
--do---- [CS (COMM) 69/2026 03-07-2026 INISHANT GROVERjgurpreet [7906354958 [sialgurpreeta11-07-2026
JAND OTHERS Vs HCIsingh sial lssocialtes@g
[HEALTHCARE PVT| Imail.com
[LTD
t--do---- |CS (COMM) I57/2026 02-06-2026 ~ [STATE BANK OF INDIAKuchit dixit{8896932838 fagnihotrisuc [14-07-2026
[Vs VISHAL GIRI ita@gmail.c|
jom
|--do---- |OMP (COMM) [1/2026 05-05-2026 M/S DELTAPRAMOD | + 16-07-2026
ICOMPUTER Vs TATATRIPATHI
ICAPITAL
|--do---- [CS (COMM) [70/2026 09-07-2026 [PRIYA PAPERS PVThaviral 8793137310  faviralagnihotf17-07-2026
ILTD Vs CHANDAfgnihotri ri453@gmail
ISINGH Lcom
|--do----  |CS (COMM) l41/2026 11-05-2026 IBIMAL KUMARPPANKAJ (9871807789, [lawyerpankaj|17-07-2026
IDAFTARY Vs M VKUMAR (9582774498 |com@gamai
IMATKETING AND[SRIVASTA| .com
ISALES PVT LTD VA
|--do---- |CS (COMM) 68/2026 02-07-2026 [UNION BANK  OFprabhash (9811909472 dvprabhash [18-07-2026
[NDIA THROUGHJkumar jha a2 @gmail.co
IAUTHORIZED m
[REPRESENTATIVE Vg
[RAHUL YADAV
|--do---- [CS (COMM) 62/2026 05-06-2026 [FEDERAL BANK LTDK &k legal (9871226784  [kkmudgil29 [18-07-2026




CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

ICS (COMM) [71/2026 15-07-2026 BANK OF BARODA Vsumesh 9910568669 dvocateume[22-07-2026
IASMA jjoshi h2005@gm
il.com
|--do---- [CS (COMM) 64/2026 09-06-2026 IBSES YAMUNA POWERfarun 9899900140 farunadvocat [24-07-2026
ILIMITED Vs DEEPAK harma le2010@gmai
.com
|--do----  |CS (COMM) 65/2026 09-06-2026 [BSES Vs SAROJ BALA jarun 9899900140 farunadvocat [24-07-2026
sharma le2010@gmai
.com
I--do----  |CS (COMM) 72/2026 20-07-2026 ISAKET SACHDEVA Vsdevansh (90999856476 [|devansh.lawy25-07-2026
IAVADESH YADAV ggarwal ler@gmail.co
m
t--do---- |CS (COMM) 74/2026 24-07-2026 IBSES prashant 9999420408 [adv.pks.1985[28-07-2026
[YAMUNAPOWERLTD [kumar (@gmail.com
s ANAND KUMAR sharma
|--do---- [CS (COMM) 75/2026 24-07-2026 [BSES YAMUNAPOWERJ]prashant (9999420408 [adv.pks.1985[28-07-2026
[LTD Vs JANESHWAR |[kumar @gmail.com
sharma
B9 [SHI. PRITAM SINGH, DISTRICISHAHDARA [301, New(CS [CS(COMM) |21.05.2026  |NIKHIL JAIN VS M/SKAMAL [0560570576 [Mailkamalga [21.07.2026
WUDGE (COMMERCIAL COURT) ICourt COMMERCIAL) [277/26 [TANWAR CREATIONS [GARG rg@gmail.co
[Building,
[KKD/Delh
01, NewlCS ICS(COMM) [21.04.2026 IAURETICS PUBLI(Vasudha [7973981758 fadvvasudhaa[22.07.2026
ICourt COMMERCIAL) [225/26 ILIMITED VS SAMIRAery lery@outlook,
[Building, ISRIHARIA lcom
IKKD/Delh|
1301, New[CS [CS(COMM) |[14.01.2026 M/S SWAGATNITIN 0811865967  [NITINADV@/08.07.2026
ICourt COMMERCIAL) [19/26 [FASHION VS MANISHAIGARG IGMAIL.COM|
[Building, [ROY
[KKD/Delh
302, New(CS ICS(COMM) [04.02.2026 M/S SWAGATNITIN 9811865967  [gargnitin33 [08.07.2026
ICourt COMMERCIAL) [67/26 [FASHION  CO. VSGARG llo@gmail.co
[Building, MOHAMMAD AZAD
[KKD/Delh




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

1303, NewlCS ICS(COMM) [22.05.2026 ISACHIN  JAIN  VSJIGYASAR[9643638381 [rathijigyasal [21.07.2026
ICourt COMMERCIAL) [280/26 [DHEERAJ KUMAR IATHI R@gmail.co
[Building, m
[KKD/Delh
1304, NewlCS ICS(COMM) [05.05.2026 ISTATE BANK OF INDIASUCHITA [896932838 ISUCHITADI [29.07.2026
ICourt COMMERCIAL) [242/26 'S RATAN SONI [DIXIT XIT@GMAI
[Building, [L.COM
[KKD/Delh
4o [MS. KIRAN BANSAL, DISTRICTSHAHDARA ROOM [COMMERCIAL ICS 22-05-2026 IM/s Suresh Apparels VSBHARAT (9268300000 [bharat.gupta |08-07-2026
WUDGE, (COMMERCIAL COURT) INO 208 [CIVIL ICOMM/283 IMANISH GUPTA [PRAKASH rkca@gmail.
2026 om
JROOM  |COMMERCIAL ICS 22-05-2026 B L AGRO INDUSTRIESEAJESH 9312400662  [thecaltrade@[10-07-2026
INO 208  [CIVIL ICOMM/284 [LIMITED Vs SAPAR PESHARMA lgmail.com
2026 [FOOD (P) LTD
JROOM [COMMERCIAL ICS 18-04-2026 MS ROBITHARI 1999019360 dvhprao@g [17-07-2026
INO 208  [CIVIL ICOMM/223 [ENTERPRISES [PRASAD imaiLcom
2026 [THROUGH ITSRAO
[PROPRIETOR SH]
[ROBIT JAIN Vs M/S
ICHADDHA
ICOLLECTION
[THROUGH ITS)
[PARTNERS
ROOM  [COMMERCIAL ICS 12-05-2026 IMS unifier supply chainAMAN 7838386884 [NOT [24-07-2026
INO 208 [CIVIL ICOMM/258 olution Vs MSNARULA IMENTIONE
2026 [RESPONSE CARGO| D
JAND LOGISTICS
41 |SH. SANJAY SHARMA-II, DISTRICTSHAHDARA 03, NewlCS (COMMERCIALICS(COMM) [06.06.2026 [KOMAL PRASADKARTIK (8368060074 fadvoctekarti 01.07.2026
WUDGE, COMMERCIAL COURT ICourt 1308/2026 ISINGHAL VS NAVEENPAIN ko8 @gmail.c
[Building, [KUMAR JAIN lom
[KKD/Delh
03, NewCS (COMMERCIALCS(COMM) [12.05.2026 DAI DURGEY WEARSMUNNISH[9136802078 |munishchho [01.07.2026
ICourt 256/2026 ILLP Vs MISHU|ICHHOKE lker198o@gm|
IBuilding, [ENTERPRISES & ORS [R fail.com
IKKD/Delh|
303, New|CS (COMMERCIALICS(COMM) [11.04.2026 M/S CRYSTALVIJAY 9810169432  ijaykumara [02.07.2026
ICourt 204/2026 IGRAPHICS VS M/SKUMAR [dv@gmail.co
[Building, IGRIN GRAPHICS m
[KKD/Delh
1303, New(CS (COMMERCIALICS(COMM) [01.07.2026 [PUNJAB NATIONAIB K M9868113796 |pkmdelhi@g j02.07.2026
ICourt 1322/2026 BANK VS DALJEETASSOCIAT)| Imail.com
[Building, [KAUR [ES
[KKD/Delh




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

1303, NewCS (COMMERCIALICS(COMM) [02.07.2026 'CI EXPRESS LIMITED[PRERNA [9718077923  uman@sum|08.07.2026
ICourt 1326/2026 'S BHARAT GAMBHIR RAWAT lankhaitanco.
[Building, lcom

[KKD/Delh

1303, NewCS (COMMERCIALICS(COMMo [02.07.2026 RINKU KAMBOJ VSSANGEET (9899133961 [sangita.shar [09.07.2026

ICourt 1324/2026 M/S THEA JALAN ma1972@gm
[Building, [MESOMORPH & ORS il.com
[KKD/Delh

1303, New[CS (COMMERCIALICS(COMM) [07.07.2026 INEXT GEN EXPORTERSAJJAN [9999278560 [sajjansarasw [10.07.2026

ICourt 1334/2026 IAND MANUFACTURER[SARASWA 119990 @gm|

[Building, VS MADURA[T fil.com

IKKD/Delh ICORPORATION

1303, New[CS (COMMERCIALCS(COMM) [079.07.2026 TJAY KUMAR GOYALICM 9654624323  [manigrovero [14.07.2026
ICourt 1340/2026 &k ANR VS M/SGROVER lo1@gmail.co

[Building, [KAARICURRY m

IKKD/Delh|

1303, NewlCS (COMMERCIALICS(COMM) [09.07.2026 IMUKESH KUMARICM 9654624323  [manigrovero [14.07.2026
ICourt 41/2026 IGOYAL Vs M/SGROVER lo1@gmail.co

[Building, [KAARICURRY

IKKD/Delh|

1303, New(CS (COMMERCIALICS(COMM) [10.03.2026 [RAJESH GUPTA VSRAKESH (9711771000  [rakesh.advoc[18.07.2026

ICourt 135/2026 [RANDHEER KUMAR [KUMAR late18@gmail
[Building, Lcom
[KKD/Delh

42 [SH. PAWAN KUMAR MATTIO DJSHAHDARA
I(COMM-o04)

k3 [SH. DEVENDER KUMAR JANGALA,NORTH-
IDISTRICT JUDGE, COMMERCIALWEST
ICOURT

44 [SH.VINOD YADAV, DISTRICTINORTH-
WUDGE, (COMMERCIAL COURT) WEST

K5 [SH. JAGDISH KUMAR, DISTRICTINORTH
WUDGE, COMMERCIAL COURT




46 [SH. SHAILENDER MALIK,|
IDISTRICT JUDGE(COMMERCIAL|
ICOURT)

COURT CASETYPE

ROOM

CASE NO.

DATE

OFPETITIONER NAME VSADVOCA’

REGISTRATIO RESPONDENT NAME E
N

ADVOCATE
MOBILE
NUMBER

ADVOCATE
E LID

DATE OF]
ELECTRONIC
SERVICE  OF]
PROCESS

WUDGE, COMMERCIAL COURT-04

WEST

l47 [SH. RAJ KUMAR, DISTRICT JUDGESOUTH 03 ICOMMERCIAL ICS 20.11.2025 ICANARA BANK Vs/Gautam (9811884579 dv.niharika [10.07.2026
((COMMERCIAL COURT-01 WEST ISUIT (COMM)642 [RAHUL KUMAR hasin(P), raillog@gmal
2026 il.com
03 ICOMMERCIAL ICS 19.05.2026 ISMSEA FREIGHT]SUDHANS|8700455338 [LITIGATION[11.07.2026
IARBITRATION (COMM)317 INDIA V/S M/S STARHI SINGH (@HSLAWC
2026 [EDI [HAMBERS.C
OM
1603 ICOMMERCIAL ICS 20.02.2026 [SITARAM TRADERS VsjAkshay  [8800646738 |DUTT.AKSH [17.07.2026
ISUIT (COMM)103 ISK ENTERPRISES [Sharma IAY88@GMA
26 [[L.COM
K¥8 [SH. BALWANT RAI BANSAL,SOUTH INIL
IDISTRICT JDUGE, COMMERCIALWEST
ICOURT-02
l4o [SH. GAUTAM MANAN, DISTRICTSOUTH INTL.
WUDGE, COMMERCIAL COURT-03 WEST
I50 [SH. AJAY GULATI-I, DISTRICTSOUTH INIL

[TOTAL

T
Y
A
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